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IDtroductlon of COllllllerclaJs en 
TelevisioD 

'831. SHRI G. VENKArtwAMY: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether Government have taken a 
decision in regard to introducing commer-
cials on Television; 

(b) if so, the nature of the decision 
taken; and 

(c) when this is likely to start 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM BIR 
SINHA) : (a) No. Sir. 

(b) and (b). Do not arise. 
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SHRI PILOO MODY : When they say 
'r-'o', they really mean 'Yes: 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRIMATI NANDINI 
SATPATHY) : That may be applicable only 
to the hon. Member. 
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Pun:hase of Indian Films by FiDlaDd 

'832. SHRI M. SATYANARAYAN 
RAO : Will the Minister of FOREIGN 
TRADE be pleased to state: 

(a) whether Finland has offered to buy 
Indian films for e~hibition through her 
television net-work ; 

(b) if so, the total number of filmtl f(p 

be purchased : 

(c) the cost of rums ; and 

(d) the mode of payment 1 

THE MINISTER OF FOREIGN 
TRADE (SHRI L. N. MISHRA): (a) to 
(d). A statement is laid on the Table of the 
the House. 

Statemelll 

(a) and (b). Ten fthm have been select-
ed by the Finnish Broadcasting Companyj 
TV, Helsinki, for exhibiting on its TV net-
work in Finland. 

(c) and (d). US '1300 for each film will 
be paid for first telecastiag and US $650 
for the second telecasting and the payment 
will be made in ft ee foreign e~change 
through the normal bankinl channels. 

SHRI M. SATYANARAYANA RAO: 
From the statement it appears that the 
films have only been selected. My question 
is whether they have been bought. 
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SHRI L. N. MISHRA : I have said al-
ready that ten films have been bought by 
the Finnish Broadcasting Company/TV, 
at the rate of US lJ 1300 for each film for 
first telecasting and US $650 for the second 
telecasting. We have given them ten films, 
and some of them are in Hindi, Bengali, 
Marathi and Gujarati. 

SHRI M. SATYANARAYANA RAO: 
Out of the ten films bought. may I know 
'" hether there is any Telegu film 1 

SHRI L. N. MISHRA: I am sorry, 
there is none this year. 
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Inflated Telephone Bills 

.834. SHRI SUBODH HANSDA: 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether Government are aware that 
telephone subscribers are receiving inflated 
telephone bills in Delhi and some other 
places; 

(b) whether complaints lodged in this 
connection are not viewed seriously; 

(cl whether Government would take 
steps against such telephone bills racket; 
and 

(d) whether Government are considering 
measures how this could be stopped? 

THE MINISTER OF COMMUNI-
CATIONS (SHRI H. N. BAHUGUNA); 
(a) Some subscribers have made complaints 
to the effect that their bills are inflated. 

(b) Every complaint for excessive billiog 
is thoroughly examined. 

(c) and (d). Government is seized of the 
problem and is taking appropriate steps 
against such malpractices. 

SHRI SUBODH HANSDA: The hon. 
Minister has stated that liome complaints 




